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Bilaspur, dated 28" January, 2010

The following Member of Higher Judicial Service, as specified in Column
No. (2), is hereby posted on the post of Special Judge, as mentioned in Column No. (6)
of the table below, of the Special Court established by the State Government under
Section 14 of the Scheduled Castes and Scheduled Tribes (Prevention of Atrocities) Act,
1989 from the date he assumes charge of his office and;

The following Member of Higher Judicial Service is also appointed as
Additional Sessions Judge for the Sessions Division mentioned in Column No. (5) from
the date he assumes charge of his office: -

TABLE
S. | Name& From To Sessions | Posted as i

| No. | presently posted Division
i as
| (1) ©) @ (@ (5) (6)
. 1. Shri Ganpat Rao, II | Raipur Raipur | Raipur Special Judge under SC
i Additional District & & ST (Prevention of .
1. Sessions Judge Atrocities) Act yicg Shri
| Ashok Kumar Goyal

BY ORDER OF THE HIGH COURT

1I-2-1/2010

Copy forwarded to: -

Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh,
Bilaspur for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Dhirendra Mishra, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Sunil Kumar Sinha, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Satish K. Agnihotri, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.
Private Secretary to Hon'ble Shri Justice T.P.Sharma, High Court of Chhattisgarh,
Bilaspur for information of his Lordship.
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3.

Private Secretary to Hon'ble Shri Justice Nawa
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Bilaspur, dated 28" January, 2010

Chhattisgarh, Bilaspur for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Pritinker Diwaker, High Court of
Chhattisgarh, Bilaspur for information of his Lordship. '
Private Secretary to Hon'ble Shri Justice Rangnath Chandrakar; High Court of
Chtatricaarh Bitasour for informati :

oii of his Lordship.

| Kishore Agarwal, High Cnﬁrt of







